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CUSTOMS. EXCISE & SERVICE TAX APPELLATE TRIBUNAL
PRINCIPAL BENCH, WEST BLOCK No.2, RK.PURAM, NEW DELHI - 110066

EXCISE APPEAL BRANCH
Appeal No. E/127 /2006-128 /2006 - EX[DB] Date 21/10/2009
Assistant Registrar
C.ES.T.AT,New Delhi
To:
C.C.E. LUCKNOW
7-A, ASHOK MARG, LUCKNOW.
C.C.E. LUCKNOW Appellant
Vs
PORTLAND CEMENTS PVT LTD. Respondent
| am directed to transmit herewith a certified copy of Final order No. 787-788/ 2009 EX|DB] dated 19-10-09
passed by the Tribunal under Section 35-C(1)of Central Excises Act, 1944
’\"
Assistant Registrar
(Excise Appeal Branch)
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CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL,
WEST BLOCK NO.II, R.K. PURAM, NEW DELHI-110066.
BENCH-DB

Excise Appeal No.E/127 & 128/2006 Ex. Br.
[Arising out of Order-in-Appeal No0.452 to 453-CE/05 dated

13.10.2005 passed by the Commissioner of Central Excise &
Service Tax (Appeals), Lucknow].

Date of Hearing:30.09.2009
Date of decision: 30.09.2009

CCE, Lucknow ...Appellant
Vs.
M/s.Portland Cements Pvt. Ltd. ... Respondent

Present for the Appellant :Shri.S.Chand, SDR
Present for the Respondent:Shri.Atui Gupta, C.S.

Coram: Hon’ble Mr.D.N.Panda, Judicial Member
Hon’ble Mr. Rakesh Kumar, Technical Member

F/Not_ORDERNO. 2877 ‘39//07 ﬁ%so.og.zoog

PER: D.N.PANDA

When the matters were taken up for hearing, we
noticed that the authorization in both cases have been
issued by Id. Commissioner, Lucknow only without proper
authorization being issued by a Committee of
Commissioner which is requirement of law. Finding such

legal infirmity, both the appeals of Revenue are dismissed.

[Dictated & Pronounced in the open Court].

(D.N.PANDA) '
JUDICIAL MEMBER

(RAKESH KUMAR)
TECHNICAL MEMBER

Anita




